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grfee ¥ THfAT
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. 4598] TS FaeehY, SORATR, STRGET 17, 2025/31Raw 25, 1947
No. 4598] NEW DELHI, FRIDAY, OCTOBER 17, 2025/ASVINA 25, 1947
qEF TREgH i ST A

e faeelt, 17 srFqa, 2025

T, 4727 (). — Fea 1T G, T TSHE AT HTT 1956 (1956 1 48) (58 =7H =76 72T
I ATATAAH Tl AT 8) T o127 3% o0l IT-GTT (1) BT T& ARRAT 0 TART FId gU, g THTETT g1 ST
F T4 T ATy ST F e rer § Greenfield Highway & .41, 20.75 & f&.#1. 29.125 a&% *
J-gue F HHTT (ATSTH/U5T 9oy Aigd 2-A/4/6-517 FT JATET 1<), AL, Tawed T TATAT 6
AT TS o forw ag s srafera 8 et |@fers avie Fi=r sreEt & & = 8, vt 9| 1 99 e
% ST AT T AT LAl 2 |

Fr¢ oft =xfcr, ST 3<% 9 & RRaeg &, 5 sfafaam £ amr 37 f s7-am7 (1) F o7efi= @=iw
STATSI o 7T UHT IF o ITANET 92 TSI H TH ATEAAT 6 TR Sl A & ShHE @ 6 Fia< st
AT T T TR |

T Jedh SATITT T AT, ST STTAAR T STTAFTLY, Fooid il feliad &9 H &I il ST
T ITH IHF ATYTT ATAHRAT T STTuar 3 |erq arfaeTr, smafxrwar &1 At =9 9 97 BT Bfew
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AT FILT A ST T STGHT ST 37 VAT srofert i gars & Tarq 797 U ofiw = F9 F 947q, i
FTe 2l, IS8 qer| Tl Araeas a9, a9l T AT a7 AT 0 T HT Tl T SAATATT HT

AT |

Ih SAferfea it e 3 it IT-4TRT (2) F 7f werw wrfersrTe grer At A e oft sraer sifaw

T |

TH ATAGAAT 6 AN AT ATAT I o6 L@ AT AT AL TETH TTIHTLL & I FIATAT H JTAeE
8 3T IAHT Raeg AThAT gIT Mo 6T ST aehat @ |

ALEA

HETY 157 % TAWE el § Greenfield Highway & .31, 20.75 5 f3.91.29.125 & o0 s+ &t (9
ATAT HEAAT TR STTaT H3=AAT Aigd G 1 dferg fFawo

ST &l ATH. HgITY

IEREIGIG RS

EALED qaeTo gedT A &1 & || g w5 || 5 @ e I FT AR
de (Pt ) (FRT)
1 2 3 4 5 6

ATHF T ATH: GTATIX
T T ATH: Tt
1 37 Part IGEL Tt 0.0148 (FF7¥) 0.0148
2 38 Part IGEl TeTa/FuT 0.0031 (FFaT ) 0.0031
UEEIKIEHCRUIE]
3 147 Part IGELl UG 0.1265 (%37 ) 0.1265
4 171 Part IREL Tt 0.1737 (gFe7¥) 0.1737
5 173 Part IREL Tt 0.1026 (FFe7¥) 0.1026
6 175 Part IGEl FUT 0.048 (F%aT ) 0.048
7 176 Part IREL Tt 0.76 (2747 0.76
8 178 Part EEL FUT 0.057 (FaT) 0.057
9 179/15 Part IGEl FT 0.0199 (F#7) 0.0199
10 180/2 Part IGEl FT 0.007 (3%7) 0.007
11 50 Part GECAEA] HIES 0.061 (FFaT) 0.061
12 52 Part IREL Tt 0.022 (zF7) 0.022
13 53 Part IGEl FT 0.018 (FFaT) 0.018
14 Gaonthan Part  |[Fa&&mr TTESTIT 0.104 (37 0.104
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T T AT ITAT G,

15 8 Part FefT 0.0178 (FT) 0.0178
16 9 Part HiES 0.0983 (ZFT ) 0.0983
ATTe T ATH: |TET

17 25/3 Part FefT 0.021 (FTT) 0.021
18 28 /1/A Part FUT 0.21 (FAT) 0.21
19 28/1/B Part FefT 0.09 (ZF7T ) 0.09
20 28/3 Part FUT 0.16 (FT ) 0.16
21 28/4 Part FefT 0.07 (FTX) 0.07
22 30/A Part FefY 0.0733 (FT) 0.0733
23 35/1 Part FUT 0.2317 (FT) 0.2317
24 48 Part FefY 0.063 (FT7) 0.063
WEEIK 16 HEA R4

25 3 Part T+ FHT 0.0309 (ZFT ) 0.0309
26 5 Part FefT 0.01 (FT) 0.01
27 50 Part FUT 0.109 (FT7) 0.109
28 52 Part Trd/FeT 0.0369 (FT ) 0.0369
29 65 Part FUT 0.007 (F47) 0.007
30 66 Part FefY 0.0045 (ZFT ) 0.0045
31 82 Part Feft 0.175 (FAT) 0.175
32 83 Part FUT 0.0482 (ZFT ) 0.0482
UEEICILHCE | -]

33 31 Part FUT 0.0069 (ZF7T ) 0.0069
34 7/D/10/A Part FefY 0.039 (Fa7) 0.039
35 7/D/9/Part FefY 0.0605 (ZFT ) 0.0605
UEEIKICHEIMIER |

36 18/1 Part UEEaE) 0.0009 (ZF77 ) 0.0009
37 18/12 Part UG 0.028 (F47) 0.028
38 18/17 Part UEEaE) 0.0453 (F7 ) 0.0453
39 18/2 Part UEE Q] 0.0115 (ZFaT ) 0.0115
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40 18/5 Part EEil el 0.0245 (ZFAT ) 0.0245
41 3/2 Part IGEil FefT 0.0402 (Z%247 ) 0.0402
42 43 Part [GELl FUT 0.0236 (37 ) 0.0236
43 5/6 Part IGEil FUT /AT 0.7152 (%37 ) 0.7152
44 5/7 Part IGEil FefT 0.06 (FTT) 0.06
45 5/8 Part s Feft 0.08 (ZF7) 0.08
46 8 Part BEL Feft 0.0317 (ZFT) 0.0317
UEEIEIEACIEICE]

47 9/1 Part IGEil UECa) 0.01 (FTX) 0.01
48 9/2 Part IGEil et 0.0835 (ZFT ) 0.0835
TTTer T ATH: TSI

49 26 Part IGEil FefY 0.051 (Fa7) 0.051
50 3 Part s Feft 0.0036 (ZFT ) 0.0036
51 30/1 Part IGEil FefY 0.18 (ZFT) 0.18
52 4/1 Part IGEil FefT 0.104 (FT7) 0.104
53 4/2 Part EEil Feft 0.01 (ZFT) 0.01
T T ATH: AR

54 27 Part EEil T 0.0184 (ZFT) 0.0184
55 28/1 Part IEEl et 0.327 (FT7) 0.327
T T ATH: ATEAT

TS
56 10 Part TR ’ 0.845 (FA7) 0.845
DIREEIEN]
57 11 Part IEEl T 0.442 (3FT7) 0.442
58 12 Part IGELl TS 0.5485 (Z%47 ) 0.5485
59 15 Part IEEil T 0.03 (BFT) 0.03
60 18 Part IEEil T 0.016 (FT7) 0.016
Tt (st +HITHT
61 3 Part ( (Al 5.631 (TFAY) 5.631
+ TR ) +IR A+
62 9 Part EEil T 0.842 (FA7) 0.842




[$TRT [I—=vE 3(ii)] T T TSI © T 5

T T ATH: TTHEAT T TGS

63 77 Part BEL FY +9ETa 0.784 (2247 ) 0.784

64 78 Part REL Fft +0ST 1.9 (FFTT) 1.9

65 River TR ToT 0.78 (Z%aT) 0.78
Total 16.7475

[®T. . NHAI/LA/GREENFIELD/NH/2022/3A]
g HE, fATaE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 17th October, 2025

S.0. 4727(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four/Six laning etc.,), maintenance, management and operation of Greenfield
Highway in the stretch of land from Km. 20.75 to Km. 29.125 in the district of RAIGAD in the state of
MAHARASHTRA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer,Karjat in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling Greenfield Highway in the stretch of
land from Km. 20.75 to Km. 29.125 () in the district of RAIGAD in the state of MAHARASHTRA

|State: MAHARASHTRA ||District: RAIGAD |
SI. No. Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit) (in Hectares)

Lt | 2 L s | 4 I 5 I 6 |
|Taluk: Khalapur |
|Vi||age: Hatnoli |
|1 ||37 Part ||Private ||Agricu|ture || 0.0148 (Hectare )|| 0.0148|
2 |38 Part ||Private ||Agriculture/Barren || 0.0031 (Hectare )| 0.0031]
|Vi||age: Tupgaon |
|3 ||147 Part ||Private ||Non Agriculture || 0.1265 (Hectare )|| 0.1265|
|4 ||171 Part ||Private ||Agricu|ture || 0.1737 (Hectare )|| 0.1737|

|5 ||173 Part ||Private ||Agricu|ture || 0.1026 (Hectare )|| 0.1026|
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|6 ||175 Part ||Private ||Agricu|ture || 0.048 (Hectare )|| 0.048|
|7 ||176 Part ||Private ||Agriculture I 0.76 (Hectare )| 0.76]
l8 ||[178 Part |[Private ||Agriculture || 0.057 (Hectare))|| 0.057|
l9 |[179/15 Part ||Private ||Agriculture || 0.0199 (Hectare || 0.0199|
10 ||180/2 Part ||Private ||Agriculture | 0.007 (Hectare )|, 0.007|
|11 ||50 Part ||Government ||Forest || 0.061 (Hectare )|| 0.061|
12 ||52 Part ||Private ||Agriculture | 0.022 (Hectare))|| 0.022]
13 ||53 Part ||Private ||Agriculture || 0.018 (Hectare)|| 0.018]
|14 ||Gaonthan Part ||Government ||Gaonthan || 0.104 (Hectare )|| 0.104|
Village: Pali Kh. |
|15 ||8 Part ||Private ||Agricu|ture || 0.0178 (Hectare )|| 0.0178|
|16 ||9 Part ||Government ||Forest || 0.0983 (Hectare )|| 0.0983|
|ViIIage: Sarang |
|17 ||25/3 Part ||Private ||Agricu|ture || 0.021 (Hectare )|| 0.021|
18 |28 /1/A Part ||Private ||Agriculture I 0.21 (Hectare )| 0.21]
19 |28/1/B Part ||Private ||Agriculture I 0.09 (Hectare )|| 0.09|
|20 ||28/3 Part ||Private ||Agricu|ture || 0.16 (Hectare )|| 0.16|
|21 ||28/4 Part ||Private ||Agricu|ture || 0.07 (Hectare )|| 0.07|
22 |30/A Part ||Private ||Agriculture || 0.0733 (Hectare )| 0.0733)|
23 ||35/1 Part ||Private ||Agriculture || 0.2317 (Hectare))|| 0.2317|
24 ||48 Part ||Private ||Agriculture || 0.063 (Hectare))|| 0.063|
|Vi||age: Tembhari |
|25 ||3 Part ||Private ||Agricu|ture+Barren|| 0.0309 (Hectare )|| 0.0309|
|26 ||5 Part ||Private ||Agricu|ture || 0.01 (Hectare )|| 0.01|
|27 ||50 Part ||Private ||Agriculture || 0.109 (Hectare )| 0.109)
|28 ||52 Part ||Private ||Agricu|ture/Barren || 0.0369 (Hectare )|| 0.0369|
29 ||65 Part ||Private ||Agriculture | 0.007 (Hectare))|| 0.007|
30 ||66 Part ||Private ||Agriculture || 0.0045 (Hectare )| 0.0045)|
|31 ||82 Part ||Private ||Agricu|ture || 0.175 (Hectare )|| 0.175|
32 ||83 Part ||Private ||Agriculture || 0.0482 (Hectare))|| 0.0482]
|Vi||age: Vayal |
|33 ||31 Part ||Private ||Agricu|ture || 0.0069 (Hectare )|| 0.0069|
34 ||[7/D/10/A Part ||Private ||Agriculture | 0.039 (Hectare))|| 0.039)|
35 |[7/D/9/Part ||Private ||Agriculture || 0.0605 (Hectare )| 0.0605)|
|Vi||age: Washivali |
36 ||18/1 Part ||Private INon Agriculture || 0.0009 (Hectare )| 0.0009)|
|37 ||18/12 Part ||Private ||Non Agriculture || 0.028 (Hectare )|| 0.028|
|38 ||18/17 Part ||Private ||Non Agriculture || 0.0453 (Hectare )|| 0.0453|
|39 ||18/2 Part ||Private ||Non Agriculture || 0.0115 (Hectare )|| 0.0115|
|40 ||18/5 Part ||Private ||Non Agriculture || 0.0245 (Hectare )|| 0.0245|
|41 ||3/2 Part ||Private ||Agricu|ture || 0.0402 (Hectare )|| 0.0402|
|42 ||43 Part ||Private ||Agricu|ture || 0.0236 (Hectare )|| 0.0236|
43 ||5/6 Part ||Private ||Agriculture/Barren || 0.7152 (Hectare )| 0.7152)
|44 ||5/7 Part ||Private ||Agricu|ture || 0.06 (Hectare )|| 0.06|
|45 ||5/8 Part ||Private ||Agricu|ture || 0.08 (Hectare )|| 0.08|
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|46 ||8 Part ||Private ||Agricu|ture || 0.0317 (Hectare )|| 0.0317|
|Vi||age: Vanivali |
|47 ||9/1 Part ||Private ||Non Agriculture || 0.01 (Hectare )|| 0.01|
l48 ||9/2 Part ||Private |INon Agriculture || 0.0835 (Hectare )| 0.0835|
Village: Asroti |
l49 ||26 Part |[Private ||Agriculture || 0.051 (Hectare))|| 0.051]
50 ||3 Part ||Private ||Agriculture || 0.0036 (Hectare )| 0.0036|
|51 ||30/1 Part ||Private ||Agricu|ture || 0.18 (Hectare )|| 0.18|
|52 |l4/1 Part |[Private ||Agriculture || 0.104 (Hectare))|| 0.104]
|53 ||4/2 Part ||Private ||Agricu|ture || 0.01 (Hectare )|| 0.01|
Village: Lohop |
|54 ||27 Part |[Private INon Agriculture || 0.0184 (Hectare )| 0.0184]
|55 ||28/1 Part ||Private [Non Agriculture || 0.327 (Hectare )| 0.327]
|Vi||age: Sainagar |
56 10 Part Government S"tha” Gram 0.845 (Hectare ) 0.845
anchyayat
|57 |11 Part ||Private |[Barren || 0.442 (Hectare)|| 0.442|
|58 ||12 Part ||Private ||Barren || 0.5485 (Hectare )|| O.5485|
|59 ||15 Part ||Private ||Barren || 0.03 (Hectare )|| 0.03|
60 |18 Part ||Private |[Barren || 0.016 (Hectare)|| 0.016]
Common (Private Agriculture + Non-
61 3 Part + Government) Agriculture+ 5.631 (Hectare ) 5.631
Barren +Forest
|62 ||9 Part ||Private ||Barren || 0.842 (Hectare )|| 0.842|
|Vi||age: Jambhiwali Tarfe Wankhal |
|63 ||77 Part ||Private ||Agricu|ture+Barren|| 0.784 (Hectare )|| 0.784|
|64 ||78 Part ||Private ||Agricu|ture+Barren|| 1.9 (Hectare )|| 1.9|
|65 |River |Government  |[River I 0.78 (Hectare )|| 0.78]
| Total|| 16.7475)|

[F. No. NHAI/LA/GREENFIELD/NH/2022/3A]
SHAIKH AMINKHAN, Director
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